NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2"FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 25.04.2022 (MONDAY)

COURT -1I (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical)

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. [.A. No. 1896 of | Indian Overseas Bank Ramesh Chandra Pranay Agarwal
2021 in Comp. Vs. Prusti
App. (AT) (Ins) Renault Developers Pvt. Ltd.
No. 713 0f 2021
For Admission (Fresh Cases)
2. Comp. App. (AT) | Pradip Banik & Anr. Neha Tandon Lapita Banerji
No. 56 of 2022 Vs. Avijit Dey
Ajit Banik & Ors. Urmila Chakraborti
Soumya Dutta
3. Comp. App. (AT) | Kishor Kakumal Keswani Vikram Hegde
No. 59 of 2022 Vs.
Manohar Kakumal Keswani & Ors.
4. Competition App. | Birla Tyres Ltd. Ankit Virmani
(AT) No. 20 of Vs.
2022 Competition Commission of India &
Ors.
5. Compensation Prem Prakash Sumit Jain
Application No. Vs.
01 of 2022 Competition Commission of India &
Ors.
For Admission (After Notice)
6. Comp. App. (AT) | Shri Ramchandra D. Choudhary Atul Sharma Maulik Nanawati-R1
(Ins) No. 418 of | Liquidator of Anil Nutrient Ltd.
2021 Vs.
The Commissioner of State Tax (3)
Gujrat & Anr.
7. Comp. App. (AT) | State Tax Officer - 1 Maulik Nanavati Sachin Dinkar
(Ins) No. 519 of | Vs. Bhattbhatt
2021 Sachin Dinkar Bhatt & Anr. Kuldeep
8. Comp. App. (AT) | Sudhir Kumar Goel Pradeep kr. Yadav Milan Negi-R1
(Ins) No. 676 of | Vs. Abhishek Anand-R2
2021 Shashi Oils and Fats Pvt. Ltd. & Ors.




(Ins) No. 830 of
2020

representative Mr. Shantanu Shandilya)
& Ors.

Vs.

Ashish Gupta

Resolution Professional in the Matter of
Anush Finlease and Construction Pvt.
Ltd. & Ors.

9. Comp. App. (AT) | Sudhir Kumar Goel & Anr. Amish Tandon Milan S. Negi-R1
(Ins) No. 99 of Vs. Abhishek Anand
2022 Chanchal Dua & Ors.
10. | Competition App. | Steel Authority of India Ltd. & Anr. Samaksh Goyal Shama Nargis-R1
(AT) No. 11 of Vs. Ashok Panigarhi
2021 Competition Commission of India & Geetanjali-R2 to R7
Ors.
For Hearing
11. | Competition App. | Amazon.com NV Investment Holdings | Gopal Das Bhavan Rishi Agrawala
(AT) No. 01 of LLC Sainyat Lodha-R1
2022 & 1.A. No. Vs. Raghav Shankar
122 of 2022 Competition Commission of India & Pranjit Bhattacharya
Ors. Mahesh Agarwal-R2
Rajat Sehgal-R3
With
12. | Competition App. | All India Consumer Product Distributors | Heena George Rishi Agrawala
(AT) No. 02 of Federation Manu Chaturvedi
2022 & 1.A. No. Vs. Shama Nargis
127 of 2022 Competition Commission of India & Pavan Bhushan
Anr. Ujwala Uppaluri
Mahesh Agarwal
With Rishi Agrawala
13. | Competition App. | Confederation of All India Traders Rajat Sehgal Manu Chaturvedi
(AT) No. 03 of Vs. Pavan Bhushan
2022 Competition Commission of India & Hima Lawrence
Ors. Mahesh Agarwal
Samir Ali Khan
14. | Comp. App. (AT) | Oyster Steel and Iron Pvt Ltd. A.K. Valli. Krishnendu Datta
(Ins) No. 1209 of | Vs.
2019 Laxmi Foils Pvt. Ltd.
15. | Comp. App (AT) | Pradeep Agarwal & Ors. Gaurav Gupta Sidhartha Sharma
(Ins) No. 147 of | Vs.
2020 Nutan Ispat and Power Pvt. Ltd.
16. | Comp. App. (AT) | Vinayak Laser Tech Pvt. Ltd. Vineet Sharma Harsh Gattani
(Ins) No. 244 of | Vs. Mudit Gupta
2020 Instapower Ltd.
17. | Comp. App. (AT) | Manorama Shandilya (Through legal Nikshubha Sethi Suresh Dutt Dobhal

Mehak Khurana-R1
Aashish Verma-R2
Suresh Dutt Dobhal-
R3,R4 & R5
Aashish Gupta-RP




18. | LA. No. 1502 of | Mathuraprasad C Pandey & Ors. Aastha Mehta Lalit Patel
2021 in Comp. Vs. Jamin Dave
App. (AT) (Ins) Parthiv Parikh Karan Valecha-R1
No. 201 of 2021 RP for M.V. Omni Projects (India) Ltd. IchchhaKalash-R5
& Anr.
With
19. | Comp. App. (AT) | Nandish Patel Nandish Patel Avdhesh Kumar
(Ins) No. 266 of Vs. Varshney-R1
2021 Parthiv Parikh, Resolution Professional Aastha Mehta-R2
& Ors. Ravi Pahwa-R2 to R6
Sharad Tyagi-R6
20. | Comp. App. (AT) | T.S. Murali & Anr. G.S. Mathur Sameer Rastogi
(Ins) No. 234 of | Vs. Sarvesh Kashyap
2021 Liquidator of Helpline Hospitality Pvt.
Ltd.
21. | Comp. App. (AT) | Zubin Bharucha Sulabh Rewar Amit Agarwal-R1 &
(Ins) No. 504 of Vs. R2
2021 Reliance AIF Management Company
Ltd. and Ors.
22. | Comp. App. (AT) | Rishi Kapoor Satish Rai Nipun Gautam —R1
(Ins) No. 579 of | Vs.
2021 Anand Sonbhadra
Resolution Professional of Shubhkamna
Buildtech Pvt. Ltd.
23. | Comp. App. (AT) | Everest Pharmaceutics Pvt. Ltd. Nikhil Jain Vikrant N Goyal
No. 207 0of 2020 | Vs.
Office of Registrar of Companies, West
Bengal
24. | Competition App. | Federation of Gujrat State Chemists and | Gunjan Chowksey Manmeet Arora-R1
(AT) No. 15 of Druggists Association &Anr. Amit Gupta-R3
2018 Vs. Mansi Kukreja-R4
Competition Commission of India &
Ors.
With
25. | Competition App. | Chemists & Druggists Association of Anshul Narayan Mansi Kukreja-R1

(AT) No. 35 of
2018

Baroda &Anr.
Vs.
Reliance Agency & Ors.

Manmeet Arora-R3




03:30 PM
(After rising of the NCLAT, Chennai Bench)

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial) and Hon’ble Mr. Kanthi Narahari, Member
(Technical)

For Orders
26. | Review Dwarkadhish Sakhar Kharkhana Ltd. & | Utsav Mukherjee Rohan Agrawal
Application No. 01| Anr.

& 02 0f 2021 in Vs.

Comp. App. (AT) | Pankaj Joshi & Ors.
(Ins) No. 233 &

333 0of 2021
Copy to: -
By order of Hon’ble Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

